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_*) , - ORDER

The applicant who was yorking as S,E.A, in the office
of the Chief Engineer (£.Z.)» A, I.R. and T,V, Calcuttas
has filed this application challenging the impugned order
of his transfer at the office of the LPTVW Khagarigs
Bihars on various grounds., L
2. Hearing the ld.counsel for both the partiess we consider
it eppropriate to dispose of the applications at the stage a
of admission itselfs with @ direction upon the Sec:otany“ﬁa
the Govt., of Indiay Ministry of Information & Bpoadcasting
¢ to treat the application together with ths annexures as
a representation for the relisfs claimed therein and to disposs
it by passing a speaklng orders» which shall be commynicated to
 ‘the applicant as soon as it is d isposed of .
3. The 6.A, and the M,A, thus stand disposed of.

4, No order is made as to costs,
Ao, /7» (
<K.Chatterjea)

(MeSoMkherjes) K
ARdministrative Mgmber Vice-Chairman




